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(e) 'Ibe represcDtativca of Tata. met an 
officer of tbe Department of Company 
Alfairl to explain tbeir contention tbat tbe 
Fertiliser Project proposed at Mltbapur by 
Tata Chemicals doe. not attract the provi-
sionl of the Monopolies and Restrictive 
Trade Practices Act. 

Blolraphy of Net.11 Sabba.b 
CbaDdr. BOle 

-826. SHRI SAMAR GUHA : Will tbe 
Min iller of EDUCATION AND YOUTH 
Sl:RVICES be pleased to stale: 

(a) wbetber it i. a fact tbat a complete 
aDd autbentic biolraphy of Netaji Subba.h 
Cbandra Bos: has yet to be written; 

(b) whether Government propose to 
undertake this task in collaboration with 
Netaji Research Bureau and some emineat 
bi.torianl; and 

(c) if an. tbe detalis about the pian ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF EDUCATION AND 
YOUTH SERVICES (SHRI BHAKT 
DARSHAN): (a) Yes, Sir. We have been 
informed thai I"e Ministry of Information 
Broadcasting has a propo,al to bring out a 
biolraphy of Nelaji Subhash Chandra Bose 
In tbe urleS-"Bulldera of Modern IDdia". 

(b) No, Sir. 
(c) Does not arise. 

E,.lloD of Payment or Tn .. on lacome 
by Slandard Drum and Barrel 

MaDufactarlng Compaay 

t827. SHRI GEORGE FERNANDES: 
Will the Minister of FINANCE be pleased 
to refer to tbe reply liven to Unstarred 
Que.t,oD No. 156 on the 27th July. 1970 
re.ardilll the evasion of payment of 
lubatantial hUB on income b, Standard 
Drum and Barrel ManuflcturiDa Co. Ind 
state: 

(I) whether tbe Commissioner of 
IrlCXlme-tax (Central) Bombay bas ,inco 
completed a thoroulh and coordinated 
Invcstigation into the affairs of Standard 
Drum and Barrel ManUfacturing Company 
and varioul otber companies of Mf •. 
Molianial Chbalanlai IP) Ltd ; 

. (bl if an. tbe results or bls ·fiDdinll ; 
and 

(c) if nol, bow mach time be would 
furtber lake to complete tbe inve.tisatioDs 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI VIDYA 
CHARAN SHUKLA): (a) to (c).' The 
invcstilatlons are in progress. These relate 
to a number of years and require investiaa-
lions and scrutiny not only of accounl books 
and documents but reCOl d. of varioul 
Government department. and bankil. It is 
difficult to state whea the invtstillations will 
be completed. Effort! are beiDI made to 
expedite tbe invesli¥ation. 

'adJlllel (or Toarlsts 

-828. SHRI BENI SH4NKER 
SHARMA: Will the Minister oC TOURISM 
AND CIVIL AVIATION be pleased to 
state: 

(a) wbetber his cali Cor intensive efforts 
to strcnsthen the inCra-structure for tourism 
bas beeh heeded to ; 

(bl if so, the steps taken to provide 
accommodation 'acilitiea and road and 
transport facilitlel in order til meet tbe 
demands of domestic tourilm and foreiln 
towists ; and 

(c) the ultimate requirements and bow 
t bey are proposed to be met ? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH) : 
(a) and (bl. Yes, Sir. Modest results havc 
been achieved by initiating steps for the 
construclion of new hOlels and provision of 
additional IranFport facilities at important 
tourist centres and game lanctuaries and 
creation of new resort areas. 

(c) Based on the projection of 400.000 
tourists by the end of the Plan period, 9,SOO 
botel rooml would be required to meet tbe 
additional demand. Financial assistance on 
ollractive terms Is beinl made available to 
private parties for the constructlonl 
renDvatioD/expansion of botel accommoda-
tion and for purchase of tourist tranllport 
vehicles. 

Seizure o( Smuggled Cloves 

8829. SHRI O. Y. KRISHNAN: Will 
tbe Minister of FINANCE be pleased to 
state: 

(a) the amount of tbe contraband cloves 
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aelzed by Ibe Custems aulhoritles durlns 
January, 1970 to Seplember, 19iO ; 

(b) whether Government are aware tbat 
tbe cloves smu881ed illegally into India from 
Well"Pakistan aod Ceylon are markell:d in 
Bombay and Delhi ; and 

(c) if Ie, the action taken by Govero· 
menl in tbil reSlrd ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI VIDYA 
CHARAN SHUKLA): (a, 36.628 kgs. of 
doves were Ri2ed by the Cusloms luth"rities 
durilltl Ihe pe,iod Jaouary, 1970 10 
S:ptember, 1970. 

(b) ClovIS Ire mostly smuggled from 
Ceylon Ilonl the Coast of Tamil Nadu and 
also in moderate quantities by p8lsen8ers 
from East Africa and Wesl Pakbtan and 
Imug&led cloves are sold all over Ibe 
country. 

(c) Followinl steps have been taken by 
the Government to check smuggling of 
foreign goods including cloves into India :-

Systematic collection and follow up of 
Informatiob, keepiog a watchful eye on 
IUlpected smull len, rummaging of suspected 
Yessels or aircraft and patrolliog of 
vulnerable sectors alonl tbe coast and land 
frontiers. Tbese measures are kept constantly 
under review. 

Reconilltution .f Unheraity Gra.ta 
Commlilion 

*830. SHRI SURENDRANATH 
DWIVEDY: Will the Minister of EDU· 
CATION AND YOUTH SERVICES be 
pleased to state: 

(a) whether it Is a fact tbat Government 
propole to reconstilute the University Grants 
Commission : 

(b) whether GDvernme~t are considerinl 
to live representation to the orpnisalions 
of sludents and teachen ; 

(c) if so, whether Government have any 
proposal for the verification of the represen· 
talive cbaracter of the organisallons for the 
nomination of tbeir repre,entadves ; and 

(d) if 50, the detail. Ibereof? 

THE MINISTER OF STATS IN THE 
MINISTRY OF FINANCE (DR. V. K. R. 
v. RAO): (a) Yes, Sir. 

(b) No, Sir. 
(c) and (d). Do not arlle. 

Unearlblnl of Black Money 

• ·831. SHRI S. KUNDU: Will the 
Ministe. of FINANCE be plea-cd to slate 
the pOSitive steps Governmenl arc takins 10 
unearth black money? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
VIDYA CHARAN SHUKLA): Tho 
Government has taken a large number of 
administrative and legislative measures In 
the pasl six years to c('mbat lax evallon. 
Recently the Direct Taxes ~nquiry Com. 
millee hBl been appointed to go into all 
aspects of tax evasion. Meanwhile the 
Income·tax Department is constantly unearth· 
inl concealed income by searches, surveys, 
fcruliny of acconnt books and other invcsti· 
gations. 

World Bank', Aid lor Water a.d 
Se"rnge Projects of Grralrr 

Bombay 

*83]. SHRI NATH PAl: Will the 
Minister of FINANCE be pleased to slat:: 

(a) whether th. World Ba~k had 
approved financial aid for Ihe Rs. 1~6 crorl 
waler and lewerage projects of Greater 
Bombay; 

(b) if so, wbetber the Central Govern· 
ment in consultation with the State OoverD. 
ment had taken any dccisioD about ill 
allocation; 

(e) if not, the reasons therhfor ; and 
(d) whether the said fioaDeial aid from 

the World Bank has lapsed ? 

THE MINISTER OF FINANCE (SHRI 
Y. B. CH<\VAN): (a) and (d). Prcl;minary 
discussions bave been held with tbe World 
Bank for assistance for a water supply and 
sewera.e project fOl Oreater Rombay estimat· 
ed to COlt about Rs. 71 crores. The project 
will be presented to the World Bank for 
financIal assistance 81 loon as the tecbnical 
Iud economic foasibility studies now beins 
made are completed. The questloD of 
financial aid from the World Bank lapainl 
dOlI Dol therefore arise. 

(b) and (c), The qlJellien of findinlL 




